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India become self-sufficlent for pro-
ducing this enriched uranium so that
we need not always depend on the
United States? I feel that the agree-
ment which was signed by India at
that time that uranium will not be
taken from any other source, is 2
wrong agreement and it should not
have been signed by the Government
of India. Therefore, I would like to
ask whether this Government is going
to scrap this thing or it will continue.

SHRI MORARJI DESAI: Well, my
hon. friend can certainly claim wisdom
for his suggestion when he says that
this should not have been  signed!
Then we would not have entered into
the sgreement and Tarapore would
not have come into existence. What
is the use of sitting in judgment lke
this over other people. Simply be-
cause we don't like them? That.ls
not in conformity with the interesis
of the country. (Interruptions). I can
certainly tell my friends more storng
ly than I can tell them on that side.
It is not right: it is not the correct
attitude af all

Now, as, to what I should tell the
USA President I think my hon. friend
will be well advised to leave il lo me
and not advise me. (Interruptions).

13.05 hrs.

PUBLIC ACCOUNTS COMMITTEE

SavENTY.SEVENTH RErorr

SHRI C. M. STEPHEN (Idukki): I
beg to present the Seventy-seventh
Report of the Public Accounts Com-
mittes on paragraphs relating to Direct
Taxes included in the Report of the
Comptroller and Auditor General of
India for the year 1975-76, Union
Goverament (Civil), Revenue Receipts,
Volume I1.
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COMMITTEE ON PUBLIC
UNDERTAKINGS

Fmure Rerorr

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): I beg to present the
Eighth Report of the Tommittee en
Public Undertakings on Jute Corpera-
tion of India Limited—Governmeat's
Uniair Pricing Policy for Raw Jute.

—

ESTIMATES COMMITTEE
NINETEENTH REPORT AND MINUTES

SHRI SATYENDRA NARAYAN
SINHA (Aurangabad); I beg to pre-
sent the following Report and Minutes
of the Estimates Committee:

(1) Nineteenth Report on the
Ministry of Railways (Rallway
Board)—Losg and Damage Claims
on Indian Rallways.

(2) Minutes of the sittings of
the Committee relating to the above
Report.

—

COMMITTEE ON THE WELFARE OF
SCHEDULED CASTES AND
SCHEDULED TRIBES

SevENTRSNTH AND ErcaTmsnTH REroRTs

SHRI SURAJ BHAN (Ambala): I
beg to present the following Reports
(Bnglish and Hindi versions) of the
Committeee on the Welfare of Sche-
duled Castes and Scheduled Tribes:—

(1) Seventeenth Report on  Ac-
tion Taken by Government on the
recommendations contained in their
Tenth Report on the Ministry of
Fingnce, Department of Eeconomic
Affairs (Banking Division)—Recruit-
ment of Management Trainees in
the Allshabad Bank.

(2) Eighteenth Report on Action
Taken by Government on the recom-
mendationg contained in their Forty-
first Report (Fifth Lok Sabla) oa
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the erstwhile Cabinet Secretariat
(Department of Personnel and Ad-
ministrative Reforms)—Reservations
for Scheduled Castes and Scheduled
Tribes in Services.

—

13.08 hrs.

DEMANDS FOR GRANTS. 1878-70—
Contd.

MINISTREY OF AGRICULTURE AND
IRRIGATION--Contd.

MR. SPEAKER: We will now pro-
ceed with further discussion and vot-
ing on the Demands for Grants under
the control of the Ministry of Agricul-
ture and Irrigation along with the
cut motions moved.

Shri Sukhender Singh was no his
legs. You have already taken five
minutes.

SHRI SUKHENDRA SINGH (Sat-
na): No, only one minute.

MR. SPEAKER: The record is there.

ot g fag : weag wga, v

dgfqait®s sar . . ...

SHRI HARI VISHNU KAMATH
(Hoshangabad): Sir, how much time
‘is available for this?

MR. SPEAKER: Forty five minutes
will be available for the debate and
one hour for the Minister.

SHRI HARI VISHNU KAMATH:
When will the Home Ministry be
taken wp?

MR. SPEAKER: Immediately there-
after,

SHRI HARI BISHNU KAMATH 1
have a suggestion in this regard. We
are all concerned because the Home
Minister is reported to be ill. We all
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MR. SPEAKER: The Ministry is not
ill: it is the Home Mimister....

SHRI HARI VISHNU KAMATH: 1
would like to suggest & via medic be-
cause the Home Minister will not be
available here to reply to the debate,
1 would suggest a vic mecdic as had
happened in the Third Lok Sabha,
when the Demands were voted in full.
The debate on the working of the
Home Ministry may be taken up dur-
ing this very session when he comes
back to the House hale and hearty
and, in the meantime, we may take
up Steel and Mines and Energy also,

MR. SPEAKER: No, no.

oft g frg— (wor) : weer
wgvea, &9 A gy wat off w1 s
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fear w1 wix #7 frdzw fear ar
A AWM TAAT AT GqW EX g
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